THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Sub:-
Ref:-

Sir,

NO.HC.VII-21/2008/ BF L6 a.
Shri Kaushik Kumar Kalita,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Neiko Akami,

Registrar, Gauhati high Court,
Kohima Bench, Kohima 'Hf\

Dated Guwahati, ;léSeptember 2019.

Station Leave.

Your application dated 23.09.2016.

With reference to the above, I am directed to inform you that station

leave permission has been granted to the following Judicial officers of Nagaland
Judicial services to attend the Golden Jubilee celebration of the Nagaland Bar
Assooatlon scheduled to be held on 27‘“ September at Dimapur.

Sl No. ' Name | | Desi gnatlon
{ +
‘ 1 Shrl S. Hukato Swu ‘ Prlnc:pai District & Sessmns Judge Mokokchung
} 2 . Smti Kheshell Chishi | Principal District & Sessions Judge, Kohima
3 | - smtt M. T, Therzeh District & Sessions Judge, Phek
4 Shrl Inalo Zhlmoml District & Sessions Judge Maon
J . -, .
5 Shri Phuleto Yeptho ChIEf JudtClat Mag|strate, Kohlma
The oFﬁcers may be lnformed accordmgly.
Yours faithfully,
%)
(9 ot
JT. REGISTRAR (VIGILANCE}
Memo no.NO.HC.VII-21/2008/_5 6 F /A. dtd. - Mg
Copy to: o

1. The Systems Analyst , Gauhat High Court, Guwahati. @ .
x«['
/\k\

JT. REGISTRAR (VIGILANCE

/



